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(b) whether Government are aware that the 
proposed amendments would adversely affect 
the income of Rajasthan Government and 
whether the Chief Minister of Rajasthan has 
already sent a formal protest in this regard by 
offering comments on various issues; and 

(c) if so, what is the reaction of Gov-
ernment thereto and what steps Government 
propose to take to save the livelihood of 
hundred of low income people in the State 
solely dependant on mining etc.? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) No, Sir. 

(b) and (c) It is prsnintire to say as to 
whether the proposals for amendment of 
Mines and Minerals Regulation and Deve-
lopment) Act under consideration would affect 
the income of Rajasthan Government. 

The views of the Government of Rajasthan 
as well as those of other State Gov-
ernments/Union Territories! will b© taken 
into consideration before finalising amend-
ments to the Act. 

Illegal gold trade in eastern Madhya 

Pradesh 

4231. DR. SANJAYA SINH: Will the 
Minister of MINES be pleased to state: 

(a) whether it is a fact that illegal gold trade 
is going on unabated in the Raigarh District in 
Eastern Madhya Pradesh as per the news-item 
entitled "MP Tribals barter gold for rice, Salt" 
which appeared in the Pioneer, New Delhi 
dated the 7th January, 1992; and 

(b) if so, what are the details in this regard 
and what steps Government propose to take in 
the matter? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) and (b) The information 
is being collected and will be laid on the Table 
of the House. 

 


